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1 2 3 4

15. R.C. 9/92—DHN 11,50,708

16. R.C. 8/92—SLC . 2.10,000 5,00,000

17. R.C. 9/92—SLC . 2,50,000 2,50,000

18. R.C. 31/92WC(al. 3,10,000  10,90,000

19. R.C. 42/92DLI.

20. R.C. 43/92 DLI. . 3,94,500 10,60,000

21. R.C. 44/92DLI. . . - . . 14,48,289 26,67,705
TOTAL :f} 82,82,384 1,06,83,497
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Adverse remarks in the
report

confidential

4808. SHRI VISHWASRAO RAM-
RAO PATIL: Will the PRIME MINIS-
TER be pleased to state:

(a) whether it is a fact that All
India Serivce Confidential Report
Rules provide that if the Reporting
Authority makes the entry in the Con-
fidential Reports of the officers with-
out dug care and attention, Govern-
ment shall enter suitable remarks in
the C.R of the Reporting Authority
to this effect;

(b) the number of cages in the last
three years, where the adverse re-
marks have been made by the Re-
porting Officer, in respect of the TAS
Officers, have been expunged;

(c) whetney in the cases where the
adverse remarks have been expunged
any entry to this effect hag been sub-



325  Written Answers

sequently made in the Confidential
Reports of the Reporting Officers con-
cerned; and

(d) if no, what action has been
taken in the matter?

THE MINISTER OF STATE IN
THE MINISTRY OF PERSONNEL,
PUBLIC GRIEVANCES AND PEN-
SIONS (SHRIMATI MARGARET
ALVA): (a) Yes, Sir.

(b) Adverse entries in the Annual
Confidential Reports of 22 IAS Offi-
cers were expunged by the Govern-
ment of India during the last 3 years.

(¢) The Government did not reach
the conclusion in any of these cages
that the Reporing Autherity had ye-
corded the remarks without due care
and attention. No =action was there-
fore initiated against the Reporting
Authorities.

(d) Does not airse.

Confirmation of Officers of Delhi
Administration Subordinate Service
Cadre

4809. SHRI J. S. RAJU: Will the
PRIME MINISTER be pleased fo
refer to the reply to Unstarred ques—
tinon 1668 given in the Rajya Sabha
on the 1st August, 1991 and state:

(a) whether the Grade II officers
of Delhi Administration Subordinate
Service Cadre service in Delhi app-
ointed between 1986-87 have since
been confirmed;

(b) if so, when those officers have
been confirmed; and

(c) if not tne reasons therefor and
when they ave lkely to be confir-
med?

THE MINISTETR OF STATE IN
THE MINISTRY OF PERSONNEL,
PUBLIC GRIEVANCES AND PEN-
SIONS (SHRIMATI MARGARET
ALVA): (a) to () The information
is being collected and will be placed
on the table of the House

[20 AUG, 1992]

to Questions 326

Voluntary retirement of a Joint Dir-
ector of C.B.T,

4810. SHRT SUKOMAL: SEN: Wil
the PRIME MINISTER be pleased to

state: vt

(a) whether Guvernment are aw-
are of the recent newspaper reports
in regard to alleged prayer of a Joint
Director of CBI incharge of investi.
gating into the bank scam affairs for
voluntary retirement from service;
and :

(b) if so, the reagons therefor and
wrnether his voluntary retirement at
this stage is poing to affect the CBI
proceedings into the bank scam aff-
airs? - o

THE MINISTER OF STATE 1IN THE
MINISTRY OF PERSONNEL, PUB-
LIC GRIEVANCES - AND PENSIONS
(SHRIMATI MARGARET ALVA):
(a) Yes, Sir.

(b) The officey has given no reasons
in his notice of voluntry retirement,
Investigation into Bank scam will not
e affected as the work has already
been entrusted to other Joint Direc-
tors,

Revision of Pay Scale of Assistants

4811, SHRI SHIV PRATAP MISH-
RA. Will the PRIME MINISTER be
pleased to state:

(a) whelehr it is a fact that due to
anomalies in the pay fixation of Ags-
istants, the Seniors are getting less
pay than their juniors;

(b) whetker any  representationg
on this aceount have been received
from their Union as well as emp-
loyees; and

(¢) if sc, what action has been
taken in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEY, PUB-
LIC GRIEVANCES AND PENSIONS
{(SHRIMATIT MARGARET ALVA):
(a) to (c¢) Consequent upon fixation



